
FORM G 
INVITATION FOR EXPRESSION OF INTEREST FOR 

SIDDHARTH NATURAL FOODS  RESOURCES PVT. LTD. 
OPERATING IN MILK AND DAIRY PRODUCT  

IN KOLHAPUR, SATARA, SANGLI, AHMEDNAGAR IN MAHARASHTRA. 
Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 
 
RELEVANT PARTICULARS 
1. Name of the corporate debtor along with PAN/ 

CIN/ LLP No. 
Siddharth Natural Foods 
Resources Pvt. Ltd  
CIN: 
U15209GA2007PTC005490 

 2. Address of the registered office  Plot No. 83, Kundaim Industrial 
Estate, Kundaim Ponda – 403 
115 Goa 

 
3. URL of website NA 
4. Details of place where majority of fixed assets are 

located 
Corporate office: 
Plot No. 39, Sector J, Phase 
IV, Parvati Co-operative 
Industrial Estate, Yadrav, 
Shirol, Kolhapur – 416 145 
 
And at: 
Ahmednagar, Sangli, Satara 
in Maharashtra  

5. Installed capacity of main products/ services  
 

NA 
 

6. Quantity and value of main products/ services sold in 
last financial year 

The company is non-
operational since several 
years. 
 
Profit/(Loss): 
There is a loss of 2.40 Cr as 
per last audited financial 
statements for the year ended 
31st Mar., 2019. 
 7. Number of employees/ workmen NIL 

8. Further details including last available financial 
statements (with schedules) of two years, lists of 
creditors, relevant dates for subsequent events of the 
process are available at: 

Sending request by email to: 
sid.nat@resolvegroup.co.in 

   
9. 

Eligibility for resolution applicants under section 
25(2)(h) of the Code is available at: 

Sending request by email to: 
sid.nat@resolvegroup.co.in 

    
10. 

Last date for receipt of expression of interest 07/06/2023 



11. Date of issue of provisional list of prospective 
resolution applicants 

17/06/2023 

12. Last date for submission of objections to provisional 
list 

22/06/2023 

13. Process email id to submit EOI  sid.nat@resolvegroup.co.in 

 
 
 
sd/- 
Anurag Jain 
Resolution Professional 
SIDDHARTH NATURAL FOODS RESOURCES PVT. LTD. 
CIN: U15209GA2007PTC005490 
Registered Address: 1401 Oriental Heights, Sector-44,  
Plot-158, Seawoods West, Navi Mumbai, Maharashtra – 400706 
Registered Email ID: ipanuragjain@gmail.com 
IBBI Registration No: IBBI/IPA-001/IP-P01049/2017-2018/11732 
AFA Valid upto: 23-Dec-2023 
Communication Address: 1003, Satra Plaza, Sector-19D, Vashi, Navi Mumbai-400703 
Team Mobile | +91 74000 08010 
Place: Navi Mumbai 
Date: 21/05/2023 
 


